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In the CENTK/->L .omimlstrattvh tribunal C/

PRItNDIP.AL B£N:H'

0,A. No, 74/90

I-few i^elhi, dated the 26th May, 1994

tbn'ble Sh. S.H, T^ige, I\fember{A)

Hon'ble Smt. Lakslmi Swaminathan, Afeml® r(j)

Shri Madhan Singh

G.I.a.I.E,S-. Pusa, aihi . '...Applicant

for the applicant)

•\fe rsus

1» Secretary, Ministry of Labour,
Govt.of India, Nsw Oalhi.

2. Director Gs OS ral, D/e .Ge re ral of
Hmployaie nt and Training Shram Shakti Bhawan,
New/^elhi.

3. Director, Ce ntral Institute dfor fe se arch
and Training in Hmploymant ifervice, Pusa,
New D&lhi. . '

.. Ite spo nde nts.

(By Adwcate, Sh,Madhav Panikar )

om^RiORfL) .

(i5h*ble- Sh.S.R, Mige, I\fember (a)

, Nbne for the applicant, although we have

waited for'a considerable length of time. This is an old

ca^ and is on j Board since i9®5o94. Shri Madhav

Panikar, counsel for the respondents present,'

It appears that applicant is not interested

in pursui nr; the c ase »In thtsf circumstance s, this

' applic ation i s dismissed for cfefault and non pro secutio n.

(Lakshnu Swaminathan). (S,R/
Memberu) - iVlember(A]-


